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central administrative tribunal, principal bench

original Application No.1255 of 1598
,  - ^his the 6th day of July,

New Delhi, thiio

' ble Mr!'N!" ahu?- S (Ad-t)""
/ c, 1 t p S h r i R. B • M11. h i ci,

Shri- Ll.C.Mishra, • Appropriate
Super intendi nQ ^ '/jinci Janpa. th
Authority,' 8th 001 -APPLICANT
Bhawan, Janpath. Mew Delhi MU i

■  (By -- applicant in person)
Versus

Union of India througn

1 . secretary. Bhawan";
8, Employment, Nn man

•  New Delhi - 1 10 00K _

.--..iw Union Public Service
Co mm iision, DhSlDur House, Shahjahan
Road, New Delhi - HO Oi l .

0 R  L.Qral.1

,Bx...Ag,ar:.w§!.l».

6 . 2 . H c) of
Referring to ParEigraph

consolidated instructions for Departmental Promotion
committee (in short 'DPO issued by the Depai tmeut
of Personnel & Training, the applicant submitted that
fo. certain broken periods when his Annual

/ -• ,-hrirt ACRs) were iiot
Confidential Reports .m . ■:>

written, the ,DPC was expecteo ^ to coiiniJ-i
available material or ACRs for e|siiating ths merits

-  ci- rr-ir t-he nromotional. post. Tnatof the, applicant tor rno i-i -ui-

,  - -not hPPn done his name could not be includedhaving not oeen uvuu, nx-

in the panel s prepared' -on the basis 0( tne
,  r-f tiip Dr^C. He further- suunii tt'curecommendations, ot trie

9.5. 199,.' r-,. •d:. 'v.(

that^ he filed two representations on
1 9.2. 1998 but they were not replied by 'th-,
respondents and, therefore, he heis filed th« pfo-bent.
Original Application before the Tribunal.
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It 7/ In the facts and circumstances of the case,

we,are of the view that this Original Application can

be disposed of at .the admission stage Itself by

directing the respo'ndents to decide the

representations dated 9.5.1997 and 19.2. 1998 of tne

applicant, by a reasoned order, within pei'iod

two months from the date of receipt of a copy of this

order. If .the applicant is not satisfied with the

reply given on "his representations, he shall be at

liberty to approach'the -Tribunal again. Accordingly,

this Original Application is disposed of.

(K.M.Agarwal)
Chairman
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(N. Sahu)
Member(Admnv)
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